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1. Heard.

2. This special appeal challenging an interim order dated 08.03.2006 

passed in writ petition no. 1854 (S/S) of 2006 has been filed with a delay 

of about 4 months and 21 days.

3. It is informed that the writ petition, out of which this appeal arises, 

itself was dismissed as infructuous vide order dated 29.10.2014. Nothing 

survives for adjudication in this appeal.

4. The appeal is, accordingly, disposed of. 

February 17, 2026
Arnima

Versus

Counsel for Appellant(s) : Standing Counsel
Counsel for Respondent(s) : A.M. Tripathi

(Abdhesh Kumar Chaudhary,J.)    (Rajan Roy,J.)

State Of U.P. Thru Prin.Secy. Lok Nirman And 4 
Ors. .....Appellant(s)

Krishna Kumar Pandey And 5 Ors. S/S 1854/2006
.....Respondent(s)


		2026-02-19T10:01:19+0530
	High Court of Judicature at Allahabad, Lucknow Bench




